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Arrears of ESIS in Assam

1592. SHRIMATI RENUKA DEVI
BARKATAKI: Will the Minister of
PARLIAMENTARY JAFFAIRS AND
LABOUR be pleased to state.
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(a) whether the arrears of eniploy-
ees’ contribution towards Employees'
State Insurance Scheme are increasing

in Assam; and

(b) the measures taken by Gov-
ernment against the defaulters?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA): The Emxployecs’
State Insurance Corporation have fur-
nished the following information:—

Employees’
are

(a) The arrears of
State Insurance Contributions
decreasing.

(b) Prompt and timely action for
recovery of dues under relevant pro-
visions of the Employees’ State
Insurance Act. is taken against the
defaulters and those who are persis-
tent defaulters, are also prosecuted
under Section 85 of the Act. Re-
course is also taken to the levying
of damages which also serves as a
deterrent on the defaulting employ-
ers.

Popularisation of Homoeopathic system
of medicine in Rural Areas

1593. SHRIMATI RENUKA DEVI
BARKATAKI. Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased te state:

(a) whether Government propose
to take any steps to popularise the
Homoeopathic System of medicine in
rural areas; and

(b) if so, the main features there.
of?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI RAJ
NARAIN): (a) and (b). Yes. Under
the Rural Healthy Services Scheme,
which is under consideration of the
Government it is proposed to import
training in medical care also in homoe-
opathic  system to the community
health workers and to provide homoe-
opathic medicines where necessary in
their kits alongwith medicines of other
systems to be used for the community.





